Title: Regarding Government Business during the week commencing the 26th November, 2001.
12.04 hrs.

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF INFORMATION TECHNOLOGY AND MINISTER
OF COMMUNICATIONS (SHRI PRAMOD MAHAJAN): Sir, with your permission, | rise to announce that

Government Business during the week commencing Monday, the 26th November, 2001, will consist of: --

1. Consideration of any item of Government Business carried over from today's List of Government Business.
2. Consideration and passing of the following Bills :

i. The Constitution (Ninety-second Amendment) Bill, 2001,
i. The Constitution (Ninety-third Amendment) Bill, 2001,
iii. The Multi-State Cooperative Societies Bill, 2000,
iv. The Essential Services (Maintenance) Ordinance Repeal Bill, 2001,
v. The Indian Succession (Amendment) Bill, 2001 after it has been passed by Rajya Sabha.

1. Discussion on Statutory Resolution seeking disapproval of the Passports (Amendment) Ordinance, 2001 and
consideration and passing of the Passports (Amendment) Bill, 2001 after it has been passed by Rajya Sabha.

SHRI S. JAIPAL REDDY (MIRYALGUDA): Speaker, Sir, before you take up the Submissions, | have a submission to
make.

MR. SPEAKER: | already have a list with me.
SHRI S. JAIPAL REDDY : Please hear me, Sir.
MR. SPEAKER: | will hear you after this item.
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SHRI G.M. BANATWALLA (PONNANI): The following items may be included in the next week's agenda:-

"(i) Deterioration in the communal situation in the country leading to harassment of minorities and even
anti-minority violence in several parts of the country with Maharashtra witnessing a major anti-minority
riot. There is a need for a Government statement and a discussion thereon.

(ii) Failure of the Government to protect the Babri Masjid complex at Ayodhya and to maintain the status
quo as ordered by the apex court and as is also evident from the recent intrusion in the prohibited area."
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SHRI BASU DEB ACHARIA (BANKURA): | like the following items may be included in next week's business:-

"(i) Indian Iron and Steel Company is premier steel making industry in the State of West Bengal. IISCO
has been referred to BIFR as it has fallen sick due to non-implementation of modernisation programme.
Government should take urgent step to revive lISCO as the livelihood of more than one lakh population is
depending on it.

(i) SSPL and Bengal Immunity Limited are two Central PSUs. Government of India should take urgent
step to revive two units as it has done in case of UPDPL and IDPL."
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SHRI K. YERRANNAIDU (SRIKAKULAM): | wish to make a small intervention.
MR. SPEAKER: At this stage you cannot make an intervention. You can raise the matter separately.
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SHRI E. AHAMED (MANJERI): Sir, | request the Minister of Parliamentary Affairs that Central Haj Committee Bill,
2001 may be taken up in the current Session itself.

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, the following items may be included in the next week's agenda:-

(i) Women Reservation Bill.
(i) Industrialisation in States where industrial development is lacking and the need to find more avenues
of employment.
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